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Need to include Dogri, Gojri and pahadi
languages in the eighth schedule of the
Constitution

SHRI SHABBIR AHMAD SALARIA
(Jammu and Kashmir): Madam Deputy
Chairman, may I,
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through you, bring to the notice of the Central
Government that in Jammu and Kashmir State
apart from the rich and historical language of
Kashmiri, there are other languages i.e. Dogri,
Gojri and Pahadi which are spoken by lots of
people ? These languages have a rich culture and
a rich literature. However, in the Eighth
Schedule of the Constitution of India only the
Kashmiri language has been recognised and
included whereas the other languages referred to
above do not find a place. It is very just and
right that the Kashmiri language has been
recognised in the Eighth Schedule. But it is
necessary that in order to do full justice to other
languages which are equally rich and equally full
of literature they should also be included in] the
Eighth Schedule, so that all se ¢ ions of the
society living in Jammu and Kashmir are
therelby satisfied and their languages receive the
nece s sary patronage from the Central
Government. It is, therefore just and proper
that the Dogri, the Gojri and the Pahadi
languages are recognised by the Government
and necessary amendment is brought in the
Constitution of India so as to include these three
languages in the Eighth Schedule of the
Constitution and thereby entitle them to the
benefits which accrue to those languages which
are mentioned in the Eighth Schedule. This is my
humble submission through you, Madam, that
the Government may awake to this need and
include these three languages in the Eighth
Schedule.

Closure of Medical Hospital in Pate!
Chest Institute

SHRI N.E. BALARAM (Kerala): Madam,
I would like to draw the attention of the
Government, through you, to the deplorable
condition of the Patel Chest Institute. Patel
Chest Institute is a very prestigious one. But
the present condition of
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[Shsi N. E. Balaram] that Institute is
highly  deplorable. News-papers have
already written about the conditions
prevailing in that institute. Yesterday, some
of the teachers and students came and met
me and according to them, this institution is
becoming irrelevant. There are three
departments functioning in that institution.
One is the teaching centre; another is the
medical hospital and the third is the clinic
centre. This hospital has been closed for the
last three weeks. When the patients goto this
hospital, they are told that they must go and
find some other place. And this has been the
situation for the last three weeks. They have
got a very well developed clinical centre.
That clinical centre has also been closed for
the last three weeks. The third is the
teaching centre. | do not know how the
students studying there for higher medical
courses can get training without a medical
hospital or research centre. They are told by
their professors to go to some other hospital,
to some other centre for training. This is the
peculiar situation and a deplorable situation
that p evails in this institute.

And the strange thing is,  the Director of
the Institute is a Botanist. He is not a
medical man. 1 do not know how a botanist
can become Director of a  medical
institute. Maybe, it can happen in
Delhi but it cannot happen in other parts of
the country.  Of course, he may be a
suitable man. | am not contesting that
point. Now, the reason stated by the
Director is that the institute is facing a
financial crunch. But T am told by the
professors  and students now that in that
institute, there are three other small institutes
developing for the last one year. One is
called National Lung Diseases Institute; the
second is the National Mycology Institute,
and the third is National Asthma Institute.

DP BAPU KALDATE (Ma-
harashtra) : There are many patients
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of lung diseases; they must be sent to that
hospital.

SHRI N.E. BALARAM :I

was told by the professors who came to see
me that there was no money allocated for
any of these three institutes and they are
functioning out of the money given to Patel
Chest Institute. The money given to Patel
Chest Institute was being diverted for these
three specific institutes without the sanction
of the Government, so, it means, there is no
financial crunch for the Patel Chest
Institute. This is something which is
happening there which | cannot describe.
That is why, the medical centre of that
institute is now closed; research centre is
closed and I do not know what will happen
to the students studying there. | do not
know whether there is any corruption going
on; | do not want to say those things. | do
not know whether it is true or not. But |
would urge the Government to take proper
steps and make an enquiry into the entire
happenings, because if no action is taken,
God alone can save that institution, though
I don't believe in God.

THE DEPUTY CHAIRMAN : Now
you can believe.

SHRI N.E. BALARAM : | request the
Government to take immediate steps to
improve the conditions there.

SHRIMATI RENUKA CHOWDHURY
(Andhra Pradesh) : | rise to associate myself
with my colleague. This is a serious thing.
None of os pays attention to the health and
welfare of our oeople. Tt is taken for
granted, because human life is so cheap
here. Now, the institutes like this which are
supposed to set guidelines to help our
coming generations, turn out to be institutes
endangering the lives of our youngsters. No
citizen has any faith in our Government
institution, and having seen the filthy
conditions of
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the institute, you will be lucky if you don't
bring home a disease at the risk of your
family. This is a fact. | was taken in an
emergency condition at night at 10.30; it took
them 25 minutes to find a doctor to come and
help me. Then | went inside the place but
there was no place to sit. The toilets were
over-flowing into the main corridors where
human beings were kept as part of furniture.
A man right in front of me was on the bed
whose ECG was running flat. And nobody
noticed it! | noticed it and when | contacted
his wife who was lying next to him in the
hope that her husband was being looked
after, she did not even realise that he was
dead. With the two men who accompanied
me, |  struggled and got in and virtually
kidnapped the doctor brought him there and
asked him to pay attention. It was only
then the woman realised. Thisis very

pathetic.

We talk of planning; we talk of cutting
subsidies. But we make no allocations for
health and family welfare. Look at Bihar. It
is in the grip of an epidemic. But the Go-
vernment's measures are inadequate to
improve the conditions.

THE DEPUTY CHAIRMAN : | think
the Government would take note of the
serious situation in our hospitals and they
would try to improve the situation.

SHRIMATI RENUKA CHOWDHURY
: Madam, | hope the Government of Bihar
would take adequate steps...

THE DEPUTY CHAIRMAN: We are
talking of the hospitals just now.

SHRIMATI RENUKA CHOWDHURY: |
just want to know whether the Health Ministry
would put out bulletins in the bus-stands and
railway stations in Bihar to caution the
passengers that the city j is in the grip of an
epidemic and
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advise them of the precautions to be taken.

THE DEPUTY CHAIRMAN :
Let us not move from hospitals to
everything else because there are so many
things to be discussed.

SHRIMATI RENUKA CHOWDHURY
This is the fundamental thing. The
Government  should take prophylactic
measures and protect others who are affected
by the disease.

SHRI M.A. BABY (Kerala): Yesterday
night, | had to take hon. Member, Shri
Ramachandran Pillai, to Ram Manohar Lohia
hospital due to his ill-health. I do share the
concern expressed by the other hon.
Members. One need not have to speak about the
conditions in our hospitals. T wish he should not
get any other disease from the hospital. This is
what | feel. | wish him good health.  So, the
Government should take very sincere and firm
steps immediately to see that the conditions of
our hospitals are improved. Instead of being
centres of cure, the hospitals are getting
themselves converted into centres of spreading
diseases. So, | urge upon the Government to
take serious nofe of the situation prevailing
there.

THE DEPUTY CHAIRMAN The Chair
will agree with you becaus I am also a
victim. My eyes were spoiled and for one week,
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I could no see anything. | was crying for 15

THE DEPUTY CHAIRMAN : No, |
didn't visit any hospitalto get those bacteria
for my throat. It

days without relief.
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[The Deputy Chairman] happened last
year that | was crying for 15 days even while |
was laughing because the teats won't stop. |
think | was crying for the condition. Please,
now, let us move to another thing.
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SHRI E. BALANANDAN
(Kerala) : We can have a general discussion
on the conditions in our hospitals.
{interruptions)

THE DEPUTY CHAIRMAN :
Now, Mr. Balanandan please.

Collapse of Bank of Credit and Commerce
International Rendering Thousands of Indians
Jobless

SHRI E. BALANANDAN (Kerala):
Madam Deputy Chairman, | wish to raise the
issue of collapse of the Bank of Credit and
Commerce International rendering thousands
of Indian jobless. We discussed the issue
yesterday and day-before-yesterday. The
whole world is shocked at the collapse of this
Bank, at the bankruptcy of this Bank. It is a
private bank. But the Government today is
talking about privatisation being the
panacea for all our ills.

THE DEPUTY CHAIRMAN : Mr.
Balanandan, this issue was raised yesterday.
Mr. Balaram raised an issue and | allowed
two-three Members on that. Now, if you are
raising a matter which has already been
raised yesterday,....

SHRI E. BALANANDAN : Madam,
you have permitted me.

THE DEPUTY CHAIRMAN :
All right. Go on.



